IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :25-07-2025
Date : 25.07.2025

Name of the Applicant

Order
) WP (C) = Dtd.
58791/202525.07.2025 20333/2025 S.C.PANI C.0. 2025-07- X

23

Order [
_ WP (C) - Dtd.
58792/20251(25.07.2025 20336/2025 S.C.PANI cC.O. 5025-07- N

23

Order [
§ CRLMC- Dtd.
58793/202525.07.2025 2667/2025 B.P.NANDA C.0. 2025-07- X

23

Order [
§ BLAPL- Dtd.
58795/20251(25.07.2025 6915/2025 PRAKASH KUMAR JENA Cc.O. 2025-07- 1

23

Order [
i WP (C) - Dtd. WRIT
58796/202525.07.2025 |, o0 50,5 |PRAKASH KUMAR JENA c.o. 2025-07- |BRancH-3 |

23

Order [
§ BLAPL- Dtd.
58806/20251(25.07.2025 6917/2025 JADUNATH PRADHAN Cc.0O. 2025-07- BAIL-2 %

23

Order [
§ BLAPL- Dtd.
8807/2025|25.07.2025 |/ o055 |JADUNATH PRADHAN c.o. 202507 |[PAIL-2 :

23

Order [
_ BLAPL- Dtd.
58808/20251(25.07.2025 6918/2025 JADUNATH PRADHAN Cc.O. 2025-07— BAIL-1 )

23

Order [
§ BLAPL- Dtd.
58809/20251(25.07.2025 5770/2025 BIJAYANANDA DASH Cc.O. 2025-07- BAIL-2 ?

23

Order [
X BLAPL- Dtd.
58811/20251(25.07.2025 6920/2025 A. K. BEHERA cC.O. 5025-07- %

23
58812/202525.07.2025  |TRP(C) - M. R. BARIK C.0.  |COURT NO. [Order [




183/2025 16 Dtd.
2025-07-
23
Order
X CRLMC- COURT NO. Dtd.
58813/20251(25.07.2025 2694/2025 BISWARANJAN DALAI 16 2025-07—
23
Order
_ CRLMC- COURT NO. |Dtd.
58814/20251(25.07.2025 2465/2025 P. K. BARIK 5 OLD 2025-07—
23
Order
§ WP (C) - COURT NO. Dtd. WRIT
58815/20251(25.07.2025 20153/2025 P. R. SWAIN 5 OLD 2025-07- |BRANCH-3
22
Order
) CRLMC- COURT NO. Dtd.
58820/20251(25.07.2025 2676/2025 BALARAM SINGH > OLD 9999-12—
31
Order
) ABLAPL- COURT NO. Dtd.
58821/20251(25.07.2025 8218/2025 PRANAYANEE DASMOHAPATRA > OLD 2025-07— BAIL-1
22
Order
_ CONTC- COURT NO. |Dtd.
58822/20251(25.07.2025 1865/2025 A. K. BEHERA 5 OLD 2025-07—
22
Order
_ TRP (C) — COURT NO. Dtd.
>8823/20251(25.07.2025 359/2024 D DAS > OLD 5025-07-
23
Order
3 CONTC- COURT NO. |Dtd.
58824/20251(25.07.2025 2541/2025 M. R. BARIK 6 2025-08— CONTEMPT
12
Order
] BLAPL- COURT NO. Dtd.
>8825/20251(25.07.2025 6342/2025 M R DASH 6 5025-07- BAIL-1
23
Order
) BLAPL- COURT NO. |Dtd.
78826/20251(25.07.2025 6437/2025 H S PAIKRAY 6 202507~ BAIL-1
23
Order
X WP (C) — COURT NO. |Dtd.
58827/20251(25.07.2025 18488/2025 R.R.NAYAK ‘ 2025-07—
16
Order
§ WP (C) — COURT NO. |Dtd. WRIT
58828/20251(25.07.2025 18492/2025 R.R.NAYAK ‘ 5025-07— |BRANCH-2
16
Order
§ WP (C) - COURT NO. Dtd. WRIT
58829/20251(25.07.2025 18975/2025 S N GAYA 6 2025-07- |BRANCH-8

21

1

1

1

1




Order

] CRLMA- COURT NO. |Dtd.
58830/20251(25.07.2025 71/2025 BALARAM SINGH 6 2025-07—
23
Order
§ WP (C) - COURT NO. |Dtd. WRIT
58831/20251(25.07.2025 18481/2025 R.R.NAYAK c 2025-07— |BRANCH-5
16
Order
X BLAPL- COURT NO. Dtd.
58832/20251(25.07.2025 7195/2025 R.R.NAYAK 6 2025-07—
23
Order
_ ABLAPL- COURT NO. |Dtd.
58833/20251(25.07.2025 11090/2024 S S PATTANAIK > OLD 2024-10-
07
Order
] ABLAPL- COURT NO. |Dtd.
58835/20251(25.07.2025 11090/2024 M K MALLICK > OLD 5024-10-
07
Order
_ WP (C) - COURT NO. |Dtd.
58837/20251(25.07.2025 19778/2025 S. DAS > OLD 2025-07—
22
Order WRIT
§ WP (C) - COURT NO. |Dtd. BRANCH
58838/20251(25.07.2025 19163/2025 P. K. BHUYAN > OLD 2025-07- | (DIVISION |
22 BENCH-3)
Order
X WP (C) - COURT NO. Dtd. WRIT
>8839/20251(25.07.2025 19580/2025 S. C. SUNDARA 6 2025-08- |BRANCH-?2
06
Order
§ WP (C) - COURT NO. |Dtd. WRIT
58840/20251(25.07.2025 20181/2025 A. K. SAHOO 6 2025-07- |BRANCH-7
22
Order
_ WP (C) - COURT NO. |Dtd.
58841/20251(25.07.2025 19638/2025 P. K. MALLICK ‘ 2025-07—
21
Order
] WP (C) - COURT NO. |Dtd.
>8842/20251(25.07.2025 10003/2025 B. B. MALLICK 6 2025-04-
10
Order
_ WP (C) - COURT NO. |Dtd.
58843/20251(25.07.2025 15318/2025 K. C. NAYAK c 2025-07—
22
Order
X WP (C) — COURT NO. |Dtd. WRIT
>8844/20251(25.07.2025 17213/2025 S. DAS 6 2025-07- |BRANCH-7
21
Order
X WP (C) - COURT NO.
>8845/20251(25.07.2025 19071/2025 M. BEHERA 6 Dtd.

2025-07-

1




21
Order
X WP (C) - COURT NO. |Dtd. WRIT
58846/20251(25.07.2025 15163/2025 S. S. BISWAL 6 5025-08- |BRANCH-4
04
Order
_ WP (C) - COURT NO. |Dtd. WRIT
8847/2025125.07.2025 | 9573/5025 |5+ DBS 6 2025-07- |BRANCH-6
21
Order
_ WP (C) - COURT NO. |Dtd.
58848/20251(25.07.2025 19276/2025 S. K. BISWAL 6 5025-07-
21
Order
§ WP (C) - COURT NO. Dtd. WRIT
>8849/202525.07.2025 19838/2025 M. R. SAHOO 6 2025-07- |BRANCH-5
21
Order
§ WP (C) - COURT NO. |Dtd. WRIT
58850/20251(25.07.2025 19294,/2025 P. N. PATTNAIK 6 2025-08— |BRANCH-2
06
Order
) WP (C) — COURT NO. Dtd.
58851/202525.07.2025 19277/2025 N. K. ROUT 6 2025-07-
21
Order
§ WP (C) - COURT NO. |Dtd. WRIT
58852/20251(25.07.2025 13127/2025 A. K. MISHRA p 2025-07— |BRANCH-1
21
Order
X WP (C) - COURT NO. Dtd. WRIT
>8853/20251(25.07.2025 19329/2025 P. K. MOHANTY 6 5025-08- |BRANCH-2
07
Order
§ WP (C) - COURT NO. |Dtd. WRIT
58854/20251(25.07.2025 19653/2025 P. K. DAS ‘ 5025-07— | BRANCH-5
21
Order
X WP (C) - COURT NO. |Dtd.
58855/20251(25.07.2025 19151/2025 PRADIPTA KISHORE BHUYAN 6 2025-07-
22
Order
X WP (C) — COURT NO. |Dtd. WRIT
58856/20251(25.07.2025 19143/2025 PRADIPTA KISHORE BHUYAN 6 2025-07- |BRANCH-3
22
Order
] WP (C) - COURT NO. |Dtd. WRIT
8857/2025125.07.2025 |, 0100 5,5 |P K MOHANTY 5 OLD 9999-12- |BRANCH-8
31
Order
X WP (C) - COURT NO. |Dtd.
>8858/20251(25.07.2025 19048/2025 B SAMAL 5 OLD 5025-07-
22
X WP (C) - COURT NO. [Order WRIT
58859/20251(25.07.2025 19826/2025 D BISWAL 5 OLD Dtd. BRANCH-2

1

1

1




2025-07-
22
Order
: WP (C) - COURT NO. |Dtd.
58860/2025(25.07.2025 19828/2025 D BISWAL > OLD 2025-07—
22
Order
: WP (C) - COURT NO. |Dtd.
58861/2025|25.07.2025 19699/2025 |P BISWAL 5 OLD 2025-07—
22
Order
: WP (C) - COURT NO. |Dtd.
58862/2025|25.07.2025 19943/2025 ANIL KUMAR DAS > OLD 2025-07—
22
Order
: ABLAPL- COURT NO. |Dtd.
58863/2025(25.07.2025 6145/2025 |RMLAN SHAKTI PAUL > OLD 2025-06- |BATL-1
10
Order
: WP (C) - COURT NO. |Dtd. WRIT
8864/2025|25.07.2025 |, 0070 00,5 [R. K. MISHRA c 2025-08— |BRANCH-4
08
Order
: ABLAPL- COURT NO. |Dtd.
58865/2025(25.07.2025 6145/2025 |B B TANGA > OLD 2025-06— |BATL-1
10
Order
: WP (C) - COURT NO. |Dtd.
58866/2025(25.07.2025 20270/2025 S. M. SINGH > OLD 2025-07—
23
Order
: BLAPL- COURT NO. |Dtd.
8867/2025|25.07.2025 [ 00 oo [N SAHOO R 2005002
23
Order
: WP (C) - COURT NO. |Dtd. WRIT
8868/2025 |25.07.2025 0,00 5055 |S- M. SINGH > oLb 2025-07— |BRANCH-3
23
Order
: BLAPL- COURT NO. |Dtd.
58869/2025|25.07.2025 6922/2025 |F K PAL 5 OLD 2025-07—
23
Order
: WP (C) - COURT NO. |Dtd. WRIT
8870/2025 |25.07.2025 | 00 50,5 N. K. ROUT > oLb 2025-07- |BRANCH-4
23
Order
: BLAPL- COURT NO. |Dtd.
58871/2025|25.07.2025 6907,/2025 |BABULU BARIK 5 OLD 2025-07—
23
Order
: WP (C) - COURT NO. |Dtd. WRIT
8872/2025|25.07.2025 |1 oo 00 5000 |S. C. MEKAP 2 oLb 2025-07- |BRANCH-4
23
58873/2025(25.07.2025  [WP (C) - G. C. JENA COURT NO. [Order WRIT




18364/2025 2 OLD Dtd. BRANCH-3
9999-12-
31
Order
) BLAPL- COURT NO. |Dtd.
58874/20251(25.07.2025 69212025 M K SWAIN 2 OLD 2025-07— BAIL-2
23
Order
) WP (C) - COURT NO. |Dtd.
58875/2025125.07.2025 17684/2025 D. K. JENA > OLD 202507
23
Order WRIT
] WP (C) - COURT NO. |Dtd. BRANCH
58876/20251(25.07.2025 19241/2025 P. PARIDA > OLD 2025-07- | (DIVISION |
23 BENCH-3)
Order
) WP (C) - COURT NO. |Dtd. WRIT
58877/20251(25.07.2025 19729/2025 R. K. SAHU > OLD 2025-07- |BRANCH-7
23
Order
] WP (C) - COURT NO. |Dtd.
58878/20251(25.07.2025 19906/2025 R. C. BHOI > OLD 202507
23
Order
) WP (C) - COURT NO. |Dtd.
58879/20251(25.07.2025 20376/2025 J. BEHERA > OLD 2025-07—
24
Order
] WP (C) - COURT NO. |Dtd.
58880/20251(25.07.2025 17024/2025 ASHOK KUMAR BEHERA > OLD 2025-07—
22
Order
) RVWPET- COURT NO. |Dtd. CIVIL
58883/20251(25.07.2025 397/2019 P K JENA > OLD 2025-07- |REVISION
11
Order
MISC.
] FAO- COURT NO. |Dtd.
58885/20251(25.07.2025 744/2018 P K JENA > OLD 2019-10- APPEAL
SEC.
16
Order
MISC.
) FAO- COURT NO. |Dtd.
58888/202525.07.2025 353/2018 S SAMAL 5 OLD 202507~ APPEAL
SEC.
11
Order
MISC.
i FAO- COURT NO. |Dtd.
58892/20251(25.07.2025 133/2018 P K JENA o5 2019-10- APPEAL
SEC.
16
Order
MISC.
) FAO- COURT NO. |Dtd.
58894/202525.07.2025 167/2023 M NAIK 5 202312 APPEAL
SEC.
22
Order
MISC.
) MACA- COURT NO. |Dtd.
58898/202525.07.2025 1247/2023 C DAS 5 202507~ 2E§EAL

24

1

1




Order

MISC.
: MACA- COURT NO. |Dtd.
58900/2025(25.07.2025 123/2024 J DEHURY 5 2025-05- APPEAL
SEC.
02
Order
MISC.
: MACA- COURT NO. |Dtd.
58902/2025|25.07.2025 236/2024 J DEHURY o5 2025-07- |APPEAL
SEC.
24
Order
MISC.
: MACA~ COURT NO. |Dtd.
8905/2025/25.07.2025 |50 505, A K BARIK 55 2025-07- |RPPEAL
SEC.
24
Order
MISC.
: MACA- COURT NO. |Dtd.
58907/2025|25.07.2025 567/2024 P K BARIK 25 2025-07- (APPEAL
SEC.
24
Order
: MACA- COURT NO. |Dtd.
8909/2025 |25.07.2025 [0 00, S R OJHA hye 2025-07-
24
Order
: MACA- COURT NO. |Dtd.
58911/2025|25.07.2025 951/2024 J DEHURY 5 202507
24
Order
: MACA- COURT NO. |Dtd.
8913/2025 |25.07.2025 [0 o S SWAIN b 2095002
24
Order
: MACA- COURT NO. |Dtd.
58915/20251(25.07.2025 754/2025 P K BARIK o5 2025-07—
24
Order
~ M/S PITAMBAR PANDA ,
58919/2025 [25.07.2025 28252025 K.RATH, G.C.MOHARANA, SoURT NO- DR .
A.K.PATNAIK, H.K.DAS 04
Order
: COURT NO. |Dtd. CIVIL
58921/2025(25.07.2025  |CRP-29/2023 |P K BARIK o5 5025-07— |REVISION
23
Order
: WP (C) - COURT NO. |Dtd.
58922/20251(25.07.2025 13803/2011 N C SINHA o5 2011-05-
16
Order
: WP (C) - COURT NO. |Dtd. WRIT
8923/2025125.07.2025 |1 6394/2022 |P SAMAL 25 2025-07- |BRANCH-1
23
Order
: WP (C) - COURT NO. |Dtd. WRIT
8924/2025|25.07.2025 [ o0, 5 0,, D SAMAL hos 2025-07— |BRANCH-1
23
Order
: WP (C) - COURT NO.
58925/20251(25.07.2025 18738/2025 T K BARIK 5 Dtd.

2025-07-

1

1

1




23
Order
X WP (C) - COURT NO. |Dtd. WRIT
58926/20251(25.07.2025 19957/2025 C R NAYAK C. o5 5025-07— | BRANCH-3
23
M/S GIRIDHARI SINGH, Order
§ WP (C) - M.PANDA,M/S.DEBAKANTA COURT NO. Dtd. WRIT
8927/2025([25.07.2025 34678/2022 |MOHANTY,A.K.DAS,M/S.TUSHAR C- 25 2025-07- |BRANCH-8
KANTA NAYAK, J.DAS 23
Order
X WP (C) - COURT NO. Dtd. WRIT
58928/20251(25.07.2025 34678/2022 K K PANIGHRAHI C. o5 2025-07- |BRANCH-8
23
Order
M/S PITAMBAR PANDA ,
58931/20251(25.07.2025 282535025 K.RATH, A.K.PATANAIK, C. ggURT NO. 2825_07_
G.C.MOHAPATRA 24
Order
_ CONTC- COURT NO. |Dtd.
58932/20251(25.07.2025 3102/2025 J LENKA C. o5 5025-07—
24
Order
§ WP (C) — COURT NO. Dtd. WRIT
58934/20251(25.07.2025 13305/2025 L DASH C. o5 2025-07- |BRANCH-8
24
Order
§ WP (C) - COURT NO. |Dtd. WRIT
58936/20251(25.07.2025 18779/2025 P K MISHRA C. o5 5025-08- |BRANCH-5
13
Order
X CRLA- COURT NO. Dtd. CRIMINAL
>8937/20251(25.07.2025 736/2021 N SAHOO C. 9 9999-12— |APPEAL
31
Order
§ CRLA- COURT NO. |Dtd. CRIMINAL
58938/20251(25.07.2025 183/2019 D K BEHERA C. 2 OLD 9999-12— |APPEAL
31
X WP (C) - COURT NO. WRIT
58939/20251(25.07.2025 19256/2025 G D MALLICK C. 55 BRANCH-1
Order
§ WP (C) — COURT NO. |Dtd. WRIT
58940/20251(25.07.2025 20369/2025 N ROUT C. 5 2025-07- |BRANCH-3
24
Order
X WP (C) — COURT NO. |Dtd.
58941/20251(25.07.2025 20368/2025 N ROUT C. o5 5025-07-
24
Order
§ WP (C) — COURT NO. |Dtd. WRIT
58942/20251|25.07.2025 20224/2025 KISTISH C. 5 2025-07— |BRANCH-5
24
Order
X TRP (C) - COURT NO. Dtd.
58943/20251(25.07.2025 182/2025 A PRADHAN C. 16 2025-07—

23

1

1

1




Order

] CRLMC- COURT NO. |Dtd.
58944/20251(25.07.2025 2715/2025 B. P. TANGA 16 2025-07—
23
Order
) CMP- COURT NO. |Dtd. WRIT
58945/2025125.07.2025 1087/2025 P. K. MISHRA 16 2025-07— |BRANCH-5
24
Order
i CMP- COURT NO. |Dtd.
58946/20251(25.07.2025 1007/2024 PITABAS NAYAK 20 2025-07—
21
Order
i CRLMC- SIBADUTTA RAMAPRASAD COURT NO. |Dtd.
08947/2025125.07.2025 1) 11 9/5025  |MISHRA 2 OLD 9999-12-
31
Order
i CRLREV- COURT NO. |Dtd.
58948/202525.07.2025 378/2025 PRASANTA KUMAR DAS 5 OLD 2025-07—
23
Order
i CRLMC- COURT NO. |Dtd.
58949/20251(25.07.2025 2216/2025 GANESH SAHOO > OLD 202506
25
Order
i CRLMC- COURT NO. |Dtd.
8950/2025 |25.07.2025 |7 0, oo |R R NAYAK 5 OLD 2025-07—
22
Order
i CMP- COURT NO. |Dtd.
58951/20251(25.07.2025 1090/2025 P. K. PAL 23 2025-09—
24
Order
) WP (C) - COURT NO. |Dtd. WRIT
58952/20251(25.07.2025 19141/2025 S. S. BISWAL 53 2025-07- |BRANCH-4
24
Order
i CMP- COURT NO. |Dtd.
58953/202525.07.2025 1075/2025 A. K. SAHOO 23 2025-07—
24
Order WRIT
] WP (C) - COURT NO. |Dtd. BRANCH
8954/2025125.07.2025 | 5a15 /5025 (S- DAS 23 2025-10- |(DIVISION |
13 BENCH-2)
Order
i CRLMC- COURT NO. |Dtd.
58955/2025125.07.2025 2117/2025 GANESH SAHOO 5 OLD 2025-06-
23
Order
i WP (C) - COURT NO. |Dtd. WRIT
58956/20251(25.07.2025 18149/2025 S. DAS 23 5025-10- |BRANCH-8
13
Order
i CRLMC- COURT NO.
58957/202525.07.2025 2314/2025 SAROJ KUMAR PARIDA > OLD Dtd.

2025-07-




23

Order
) CRLMC- COURT NO. |Dtd.
58958/20251(25.07.2025 2612/2025 B. DAS > OLD 2025-07—
23
Order
_ CMP- COURT NO. |Dtd.
58959/2025|25.07.2025 1069/2025 |T- K. BARIK 23 2025-09-
17
Order
_ CRLMC- COURT NO. |Dtd.
58960/20251(25.07.2025 1492/2025 ASHOK KUMAR SAHOO > OLD 2025-06—
19
Order
_ CMP- COURT NO. |Dtd.
58961/202525.07.2025 854/2025 T. K. BARIK > OLD 2025-07—
23
Order
§ CRLMC- COURT NO. |Dtd. CRIMINAL
58962/20251(25.07.2025 2584/2025 A. PANDA 5 OLD 2025-07- |MISC
22
Order
_ CMP- COURT NO. |Dtd.
58963/202525.07.2025 681/2025 A. K. DAS 23 2025-09-
24
Order
) TRP (C) - COURT NO. |Dtd.
58964/20251(25.07.2025 105/2025 R. K. SAHOO 23 2025-07—
23
Order
] CMP- COURT NO. |Dtd.
58965/20251(25.07.2025 936/2025 P. K. MOHANTY 23 2025-10-
13
Order
) CRLMP- COURT NO. |Dtd.
58966/20251(25.07.2025 851,/2025 K. K. NATH 23 5025-07-
23
Order
X CMP- COURT NO. |Dtd.
58967/20251(25.07.2025 1074/2025 23 2025-07—
24
Order
] CRLA- COURT NO. |Dtd.
58968/20251(25.07.2025 789/2025 R. K. MOHAPATRA 5 2025-07—
23
Order
] CRLA- COURT NO. |Dtd.
58969/2025|25.07.2025 814/2025 SAILENDRA BISWAL 5 2025-07-
23
Order
X CRLREV- COURT NO. |Dtd.
58971/20251(25.07.2025 353/2025 SAILENDRA BISWAL 3 OLD 5025-07-
23
] CONTC- COURT NO. [Order
58972/20251(25.07.2025 2832/2025 J. LENKA 3 OLD Dtd.




2025-07-
22

Order
_ CRLREV- COURT NO. Dtd.
$8974/2025 (25.07.2025 |00 00 ANITA PANDA 3 oLD 09507
23
Order
_ CONTC- COURT NO. |Dtd.
$8975/2025 (25.07.2025 500 "0 o |S. B. ROUT 3 oLD 09507~
22
Order
_ FAO- COURT NO. Dtd.
$8976/2025 (25.07.2025 |00 o MR. GOPINATH SETHI . 09507
21
Order
_ CONTC- COURT NO. |Dtd.
58977/2025(25.07.2025  |7200 "7 o |G. SUNDARA : e
22
Order
_ CRLMC- COURT NO. |Dtd.
8978/2025 25.07.2025 | g0 . |SARADA NAYAK : 095-07-
22
Order
_ WP (C) - COURT NO. |Dtd.
8994/2025(25.07.2025 110207 0 |S. K. SWAIN . S
21
Order WRIT
_ WP (C) - COURT NO. |Dtd. BRANCH
$8996/2025 (25.07.2025  |goo 0, [S. K. SWAIN . 2025-07- | (p1vISTON |
23 BENCH-3)
Order
_ WP (C) - COURT NO. |Dtd. WRIT
$8999/2025 (25.07.2025 155707 0o |S. K. SWAIN : 2095-07— |BRANCHS
30
- CHIEF giier
_ , )
9001/2025 (25.07.2025 350, 0o, [A. K. SWAIN JUSTICE'S |55 1q_
COURT
01
CMP- CHIEF gijer
59002/2025|25.07.2025 1015/2025 JUSTICE'S |, oc_g7-
COURT
22
WP (C) - CHIEF gijer
_ , )
9003/2025 (25.07.2025 15075 o0, [U. DAS JUSTICE'S |58 oo
COURT
23
CHIEF
59008/2025 |25.07.2025 22223;025 J P KAR JUSTICE'S
COURT
CRIEE giier WRIT
59012/2025 (25.07.2025  [WA-675/2024 M R SAHOO JUSTICE'S :
2025-07- |APPEAL
COURT
23
, CHIEF Order WRIT
59014/2025 (25.07.2025 [WA-797/2024 R K SAHU TUSTICE'S Ibtd APPEAL

1

1




COURT 2025-07-
23
A CHIEF giier
i , .
59017/20251(25.07.2025 3487/2024 B C PANDA JUSTICE'S 2025-07—
COURT
22
i WA- COURT NO.
59019/202525.07.2025 3266/2024 B C PANDA 5
Order
i WA- COURT NO. |Dtd.
59021/2025125.07.2025 3333/2024 B C PANDA 5 202507
22
Order
i WA- COURT NO. |Dtd. WRIT
59023/20251(25.07.2025 1692/2023 KISTISH o5 5025-07- |APPEAL
23
Order
i WP (C) - COURT NO. |Dtd. WRIT
59025/202525.07.2025 16522/2024 R K DEHURY 5 2025-07— |BRANCH-7
18
Order
i ABLAPL- COURT NO. |Dtd.
59027/20251(25.07.2025 12871/2023 P K MOHANTY 2 OLD 2025-04- BAIL-2
23
Order
i CRLMC- COURT NO. |Dtd.
59034/20251(25.07.2025 2577/2025 R. K. SARANGI > OLD 2025-07—
23
Order
i CRLREV- COURT NO. |Dtd. CRIMINAL
59036/20251(25.07.2025 270/2024 K C SAMAL > OLD 2025-07- |REVISION
23
Order
) WP (C) - COURT NO. |Dtd. WRIT
9038/2025125.07.2025 113037 /50, | DASH 2 OLD 2025-07- |[BRANCH-5
23
Order
] WP (C) - COURT NO. |Dtd. WRIT
59039/20251(25.07.2025 40421/2023 KARUNAKAR RATH 3 OLD 5023-12- |BRANCH-7
12
Order
) WP (C) - COURT NO. |Dtd. WRIT
9040/2025125.07.2025  |5g5,/501g [P SRHU 3 OLD 2025-07- |[BRANCH-3
22
Order
i WP (C) - COURT NO. |Dtd. WRIT
59041/20251(25.07.2025 5834/2018 H K DASH 3 OLD 2025-07- |BRANCH-3
22
Order
i CRLREV- COURT NO. |Dtd. CRIMINAL
59042/2025125.07.2025 136/2022 ASHOK KUMAR BEHERA 12 2025-08— |REVISION
12
Order
i CRLREV- COURT NO. CRIMINAL
59043/2025125.07.2025 126/2022 M R ROUTRAY 12 Dtd. REVISION

2025-07-

1




22
Order
i CMP- COURT NO. |Dtd.
59044/20251(25.07.2025 1273/2024 P. K. BARIK 3 OLD 2025-09-
03
Order
) CRLMC- COURT NO. |Dtd.
59045/2025|25.07.2025 2469/2025 |B- MOHANTY 3 oLD 202507~
22
Order
) CRLMC- COURT NO. |Dtd.
59046/202525.07.2025 1028/2025 SANTOSH KUMAR MAHANTY > OLD 202506
18
Order
i WP (C) - COURT NO. |Dtd. WRIT
59047/202525.07.2025 19715/2025 A. MOHANTY > OLD 2025-07— |BRANCH-5
22
Order
) WP (C) - COURT NO. |Dtd.
59048/202525.07.2025 19565/2025 SUVENDU BARIK p 2025-07—
23
Order
i WP (C) - COURT NO. |Dtd. WRIT
59049/202525.07.2025 19898/2025 S. R. PATTNAIK ‘ 2025-07— |BRANCH-6
23
Order
) CRLMC- COURT NO. |Dtd.
59052/20251(25.07.2025 2653/2025 JADUNATH PRADHAN p 2025-07—
22
Order
] CRLREV- COURT NO. |Dtd.
59053/20251(25.07.2025 407/2025 AMLAN SHAKTI PAUL 6 2025-07—
23
i BLAPL- COURT NO.
59056/20251(25.07.2025 6923/2025 T R DAS 6
Order
i BLAPL- COURT NO. |Dtd.
59058/20251(25.07.2025 5011/2025 T R DAS 6 2025-07— BAIL-2
23
Order
i WP (C) - COURT NO. |Dtd. WRIT
9059/2025125.07.2025 |, 5075 /pgp5 A MOHANTY 01 2025-08— |BRANCH-7
21
Order
i WP (C) - COURT NO. |Dtd. WRIT
59060/2025 |25.07.2025 )50 5055 (M R ROUTRAY o1 2025-07— |BRANCH-2
24
Order
i WP (C) - COURT NO. |Dtd. WRIT
59061/2025|25.07.2025 16361/2025 |S  SAMANTA 21 2025-07— |BRANCH-7
24
Order
59062/2025 125.07.2025 |PRAPDT DILLIP SAMAL COURT NO. |n 4.
6912/2025 21 2025-07—

1




| 23
Order
MISC.
i MACA- COURT NO. |Dtd.
59063/202525.07.2025 567/2024 K. DEHURY 21 202507 APPEAL
SEC.
24
Order
i WP (C) - COURT NO. |Dtd.
59064/202525.07.2025 12474/2025 BEHERA 01 2025-07—
23
Order
i WP (C) - COURT NO. |Dtd. WRIT
59065/20251(25.07.2025 19514/2025 K ROUT o1 2025-07- |BRANCH-6
18
MISC.
59066/2025 25.07.2025  [L20” K RATH COURT NO. APPEAL
261/2018 21
SEC.
Order
i RSA- COURT NO. |Dtd. SECOND
59067/20251(25.07.2025 304/2023 K BARIK o1 2025-07- |APPEAL
23
Order
i BLAPL- COURT NO. |Dtd.
59068/20251(25.07.2025 6510/2025 .K.MOHANTY 51 2025-07—
24
Order
) RSA- COURT NO. |Dtd. SECOND
59069/20251(25.07.2025 384/2010 DAS o1 2025-08— |APPEAL
11
Order
] RSA- COURT NO. |Dtd. SECOND
59070/20251(25.07.2025 221/2011 K NAYAK 51 2025-07- |APPEAL
23
Order
) WP (C) - COURT NO. |Dtd. WRIT
59071/20251(25.07.2025 20340/2025 C. PANDA o1 2025-07- |BRANCH-5
24
Order
] RSA- COURT NO. |Dtd. SECOND
59072/20251(25.07.2025 243/2005 NAYAK 3 OLD 2025-08~ |APPEAL
11
Order
MISC.
) MACA- COURT NO. |Dtd.
59073/202525.07.2025 572/2024 K BARIK 3 oLD 202507~ APPEAL
SEC.
24
Order
i MACA- COURT NO. |Dtd.
59074/20251(25.07.2025 1039/2024 K PARIDA 3 OLD 2025-07—
24
Order
) WP (C) - COURT NO. |Dtd.
59075/2025125.07.2025 19986/2025 K SWAIN 3 OLD 2025-07—
24
Order
) WP (C) - COURT NO.
59076/2025125.07.2025 20189/2025 K BEHERA 3 OLD Dtd.

2025-07-

1

1

1

1




24
Order
X WP (C) - COURT NO. |Dtd. WRIT
9077/2025125.07.2025 |1 9,59/50,5 (R K SAHU 3 oLD 2025-07- |BRANCH-3
24
Order
MISC.
§ MACA- COURT NO. Dtd.
59078/2025|25.07.2025 210/2019 S K SAHOO 3 oLD 2025-07~ |PPPEAL
SEC.
24
Order WRIT
X WP (C) - COURT NO. Dtd. BRANCH
59079/20251(25.07.2025 16206/2025 K N SAHOO o1 2025-08- | (DIVISION |
26 BENCH-1)
Order
) WP (C) - COURT NO. Dtd.
59080/20251(25.07.2025 20471/2025 P C MOAHNTY o1 2025-09—
01
Order
§ WP (C) - COURT NO. |Dtd. WRIT
59081/20251(25.07.2025 9558/2025 K.DANG et 5025-07- |BRANCH-3
23
Order
) WP (C) — COURT NO. Dtd.
59082/20251(25.07.2025 26343/2024 KANTHAMANI SAHOO 21 2025-07—
22
Order
) BLAPL- COURT NO. |Dtd.
59083/20251(25.07.2025 6894/2025 SURESH KU SUNDARA 21 2025-07- BAIL-1
24
Order
] BLAPL- COURT NO. Dtd.
>9084/20251(25.07.2025 6933/2025 ASHOK KUMAR RANA o1 5025-07—
24
Order
§ WP (C) - COURT NO. |Dtd. WRIT
59085/20251(25.07.2025 19479/2025 J PRADHAN 01 2025-07- |BRANCH-5
23
Order
X BLAPL- COURT NO. |Dtd.
59086/20251(25.07.2025 7010/2025 GANESH SAHOO o1 2025-07—
24
Order
X WP (C) — COURT NO. |Dtd. WRIT
>9087/20251(25.07.2025 20241/2025 B SAHOO o1 5025-07- |BRANCH-8
24
Order
§ BLAPL- COURT NO. |Dtd.
59088/20251(25.07.2025 5808/2025 SANTOSH KUMAR DASH 21 2025-07- BAIL-2
23
Order
X WP (C) - COURT NO. Dtd. WRIT
59090/20251(25.07.2025 20140/2025 RAMESH CHANDRA BHOI 21 2025-07- |BRANCH-4
24
X WP (C) - COURT NO. Order WRIT
59091/20251(25.07.2025 21584/2014 U K PANDA 01 Dtd. BRANCH-2

1

1




2025-07-
24
Order
: BLAPL- COURT NO. |Dtd.
59093/2025(25.07.2025 6927/2025 P K MOHANTY o1 2025-07—
23
Order
: WP (C) - COURT NO. |Dtd. WRIT
59094/2025|25.07.2025 2158472014 |R K MOHABHOI 01 2025-07- |BRANCH-2
24
Order
: BLAPL- COURT NO. Dtd.
9095/202525.07.2025 [0 5,5 LAMBODOR ACHARI 21 2025-07- |BAIL-2
23
Order
: WP (C) - COURT NO. |Dtd.
59096/2025 |25.07.2025 | o0 50,5 (B P TANGA o1 2025-07—
24
Order
: ABLAPL- COURT NO. |Dtd.
9097/2025125.07.2025 [0 g, |S R PATTANAIK 2 OLD 2095-06—
10
Order
: ABLAPL- COURT NO. |Dtd.
9098/2025/25.07.2025 [0 0 s |[TRPAN JYOTI PANI 21 2025-05- |BAIL-2
30
Order
: ABLAPL- COURT NO. |Dtd.
9099/2025/25.07.2025 |5, 05,5 |SUSANTA KUMAR LENKA 01 202507
22
Order
: ABLAPL- COURT NO. |Dtd.
59100/2025 |25.07.2025 [ oo S0 0 M R SAHOO i 2025-06- [BAIL-2
20
Order
: WP (C) - COURT NO. |Dtd. WRIT
59101/202525.07.2025 | /070 0 ¢ M N MOHANTY 1 2025-07— |BRANCH-8
23
Order
: ABLAPL- COURT NO. |Dtd.
9102/2025125.07.2025  [o50, 50,5 |PRAMOD JENA 17 2025-07~ |BAIL-1
22
Order
: ABLAPL- COURT NO. |Dtd.
59103/2025|25.07.2025 8213/2025 M R SAHOO 17 2025-09—
09
Order
: WP (C) - COURT NO. |Dtd. WRIT
9104/2025125.07.2025 1501 /ng16 (P K SWAIN 17 2025-07—- |BRANCH-4
24
Order
: ABLAPL- COURT NO. |Dtd.
9105/2025/25.07.2025 o005, |SRTYABRATA SRHOO 17 202507
22
59106/2025(25.07.2025  [WP (C) - U. K. SAHU COURT NO. [Order WRIT

1

1

1

1




19230/2025 17 Dtd. BRANCH-6
2025-07-
23
Order
) ABLAPL- COURT NO. |Dtd.
59107/20251(25.07.2025 8093/2025 SUBRAT KUMAR SINGH 17 2025-09—
02
Order
) CRLREV- COURT NO. |Dtd.
59109/202525.07.2025 411/2025 L.ACHARI 17 2025-07—
23
Order
] CRLREV- COURT NO. |Dtd.
59111/20251(25.07.2025 756/2024 P.K.BARIK 17 2025-07—
23
Order
] CRLREV- COURT NO. |Dtd.
59114/20251(25.07.2025 302/2025 J.N.MOHANTY 3 OLD 2025-08—
20
Order
] CRLREV- COURT NO. |Dtd.
59116/20251(25.07.2025 392/2025 A.PANDA 3 OLD 2025-08—
06
Order
) WP (C) - COURT NO. |Dtd.
59117/20251(25.07.2025 17759/2024 K.K.NATH 3 OLD 2024-07—
26
Order
] CRLA- COURT NO. |Dtd.
59118/20251(25.07.2025 781/2025 R.C.BHOI 3 OLD 2025-07—
24
Order
) WP (C) - COURT NO. |Dtd. WRIT
59122/202525.07.2025 | gooc 5050 S+ BHUYAN c 2025-07— |BRANCH-8
18
Order WRIT
] WP (C) - COURT NO. |Dtd. BRANCH
59123/20251(25.07.2025 3621/2025 P. K. JENA 9 2025-07- | (DIVISION |
15 BENCH-2)
Order
) BLAPL- COURT NO. |Dtd.
59126/202525.07.2025 4727/2025 D P DASH 5 202507~ BAIL-2
24
Order
) ABLAPL- COURT NO. |Dtd.
59127/20251(25.07.2025 5521/2025 P K LENKA 17 2025-07—
25
Order
) ABLAPL- COURT NO. |Dtd.
59128/202525.07.2025 6219/2025 J BEHERA > OLD 202506 BAIL-1
10
Order
) CRLA- COURT NO. |Dtd. CRIMINAL
59130/202525.07.2025 159/2024 J PRADHAN 5 9999-12- | APPEAL

31

1

1




Order
i BLAPL- COURT NO. |Dtd.
59131/20251(25.07.2025 6995/2025 J KAMILA 5 2025-07—
24
Order
) WP (C) - COURT NO. |Dtd. WRIT
59132/20251(25.07.2025 15124/2017 J R DAS 15 2025-08—- |BRANCH-4
14
Order
i BLAPL- COURT NO. |Dtd.
59133/20251(25.07.2025 7583/2025 JADUNATH PRADHAN 3 5025-07-
25
Order
i WP (C) - COURT NO. |Dtd. WRIT
59134/20251(25.07.2025 20260/2025 A. K. JATI 2 OLD 5999-12— |BRANCH-3
31
Order
i WP (C) - COURT NO. |Dtd. WRIT
59135/20251(25.07.2025 20271/2025 A. K. JATI > OLD 9999-12— |BRANCH-3
31
Order
i WP (C) - COURT NO. |Dtd.
59136/20251(25.07.2025 20253/2025 A. K. JATI 2 OLD 5999-12—
31
Order
i WP (C) - COURT NO. |Dtd. WRIT
59137/20251(25.07.2025 20251/2025 S. D. JENA > OLD 9999-12— |BRANCH-4
31
i WP (C) - COURT NO. WRIT
59138/20251(25.07.2025 20004/2025 S DAS > OLD BRANCH-?2
Order
i CRLA- COURT NO. |Dtd.
59139/20251(25.07.2025 1202/2024 R. K. BARIK > OLD 2025-07—
15
Order
i WP (C) - COURT NO. |Dtd. WRIT
59141/20251(25.07.2025 20317/2025 PRAVAT CHANDRA BEHERA > OLD 2025-07- |BRANCH-2
24
Order
i WP (C) - COURT NO. |Dtd. WRIT
59142/20251(25.07.2025 90315/2025 PRAVAT CHANDRA BEHERA > OLD 2025-07— |BRANCH-5
24
Order
i WP (C) - COURT NO. |Dtd. WRIT
59144/20251(25.07.2025 20347/2025 S. K. PARIDA > OLD 9999-12— | BRANCH-4
31
Order
i WP (C) - COURT NO. |Dtd. WRIT
59145/20251(25.07.2025 17942/2025 PRAVAT CHANDRA BEHERA > OLD 5999-12— |BRANCH-2
31
Order
i WP (C) - COURT NO. |Dtd. WRIT
59146/202525.07.2025 17941 /2025 PRAVAT CHANDRA BEHERA 2 OLD 5999-12— |BRANCH-7
31
59147/2025(25.07.2025  [WP (C) - [PRAVAT CHANDRA COURT NO. Order WRIT




17464/2025 |BEHERAPRAVAT CHANDRA 2 OLD Dtd. BRANCH-3
BEHERA 2025-07-
22
Order WRIT
) WP (C) - COURT NO. |Dtd. BRANCH
59148/20251(25.07.2025 17664/2025 PRAVAT CHANDRA BEHERA 2 OLD 9999-12- | (DIVISION I
31 BENCH-1)
Order WRIT
) WP (C) - COURT NO. |Dtd. BRANCH
59149/202525.07.2025 19127/2025 MANGULI NAIK > OLD 2025-07- | (DIVISION |
23 BENCH-2)
Order
] BLAPL- COURT NO. |Dtd.
59150/20251(25.07.2025 889/2025 D P DASH > OLD 2025-07— BAIL-1
24
Order
] BLAPL- COURT NO. |Dtd.
59151/20251(25.07.2025 2174/2025 BIRAJA PRASAD NANDA > OLD 2025-07—
24
Order
] BLAPL- COURT NO. |Dtd.
59152/20251(25.07.2025 1058/2025 BISWAJIT MOHAPATRA > OLD 202507 BAIL-1
24
Order
) BLAPL- COURT NO. |Dtd.
59153/20251(25.07.2025 1055/2025 BISWAJIT MOHAPATRA > OLD 2025-07— BAIL-2
24
Order
] BLAPL- COURT NO. |Dtd.
59154/20251(25.07.2025 2002/2025 R R NAYAK > OLD 202507 BAIL-1
24
Order
) BLAPL- COURT NO. |Dtd.
59155/20251(25.07.2025 868/2025 B B ROUT 5 OLD 2025-07— BAIL-2
24
Order
] WP (C) - COURT NO. |Dtd. WRIT
59156/20251(25.07.2025 20223/2025 L. D. PANDA > OLD 2025-07- |BRANCH-2
23
Order
) BLAPL- COURT NO. |Dtd.
59157/2025125.07.2025 7018/2025 A PANDA 5 OLD 202507~ BAIL-2
24
Order
] COURT NO. |Dtd. FIRST
59158/20251(25.07.2025 LAA-44/2015 M R SAHOO > OLD 2025-07- |APPEAL
16
Order
) TRP (C) - COURT NO. |Dtd.
59159/202525.07.2025 268/2023 P K MISHRA > OLD 202507 M.J.C
23
Order
) TRP (C) - COURT NO. |Dtd.
59160/202525.07.2025 1582023 G R PATRA 5 OLD 202507~ M.J.C

23

1

1

1

1

1

1




Order

) TRP (C) - COURT NO. |Dtd.
59162/20251(25.07.2025 158/2023 S K NAYAK C.0. > OLD 2025-07— M.J.C
23
Order
_ BLAPL- COURT NO. |Dtd.
59163/2025|25.07.2025 8472025 D. P. DASH C.o. 5 OLD 2025-07—
24
Order
_ BLAPL- COURT NO. |Dtd.
59164/20251(25.07.2025 6998/2025 D. P. DASH cC.0. 5 OLD 5025-07- BAIL-1
24
Order
§ CRLMC- COURT NO. Dtd. CRIMINAL
59165/202525.07.2025 2466/2025 P. K. BARIK C.0. > OLD 2025-07— |MISC
11
Order
] BLAPL- COURT NO. |Dtd.
59166/202525.07.2025 | J'0 0,5 [SRMIR BARIK C.o0. 5> OLD 2025-07—
24
Order
§ WP (C) - Dtd. WRIT
58794/202525.07.2025 |1 g 05 5,5 |(SOUMYASARATHI DAS GENERAL 2025-07— |[BRANCH-&
21
Order
§ WP (C) - Dtd. WRIT
58797/20251(25.07.2025 10079/2025 RAKESH KUMAR PATRA GENERAL 2025-04- |BRANCH-2
21
_ WP (C) - Entire
58798/20251(25.07.2025 27591/2024 JEEVANJYOTI MOHANTY GENERAL Document
Order
) WP (C) - Dtd.
58799/20251(25.07.2025 28039/2024 JAGADIP SAHOO GENERAL 2024-12-
17
] CRLMC- Entire
58800/20251(25.07.2025 326/2025 BINAYAK PRASAD MOHANTY GENERAL Document
Order
i WP (C) - Dtd. WRIT
58801/20251(25.07.2025 20165/2025 SOUMYASARATHI DAS GENERAL 2025-07- |BRANCH-2
23
Order
_ WP (C) - Dtd.
8802/2025|25.07.2025 |5 0,5 |SAIPRIYA SAMANTA GENERAL 2025-07—
23
Order
X CONTC- Dtd.
58803/20251(25.07.2025 857/2022 JNANINDRA PANT GENERAL 2025-07— CONTEMPT
22
Order
_ WP (C) - Dtd.
58805/202525.07.2025 |05 50,5 [KABITA PATRA GENERAL 2095-07—
17
CRLMC- order
58810/20251(25.07.2025 2055/2008 CHIRANJEEV BIDYABHUSAN GENERAL Dtd.

2017-07-

1

1




| 24
Order
: CRLMC- Dtd.
8834/202525.07.2025 |7 07 o |TASBIR KUMAR KHOSLA GENERAL 205507
23
Order
: CRLMC- Dtd.
$8836/202525.07.2025 |70, o |TASBIR KUMAR KHOSLA GENERAL 205507
23
Order
58891/2025 25.07.2025  |CRP-53/2024 |ASHOK KUMAR PATRO GENERAL o
23
Judgement
: Dtd. CIVIL
58970/2025(25.07.2025  |CRP-29/2023 AYYAGARI NAGARAJU GENERAL 2025-07 |REVISION
23
Order
58973/2025 25.07.2025  |[FA-235/2001 |PRATAP BEHERA GENERAL o
03
Order
: ABLAPL- Dtd.
59035/202525.07.2025  [J70"0 - |PRADEEP KUMAR DASH GENERAL 2025_07. |BAIL-1
18
_ Entire  |WRIT
59037/2025(25.07.2025  [WA-542/2018 ADHIKARI PRADHAN GENERAL order ADDEAL
Order
: ABLAPL- Dtd.
9129/2025 (25.07.2025 [,/ ). | APARESH BHOI GENERAL 202507~
25
Order
_ BLAPL- Dtd.
9140/202525.07.2025 || /020 o |BIKASH KUMAR PRADHAN GENERAL 2025-07-
25
FAO- giier .
9143/202525.07.2025 |, o0 0o |[MANOJ KUMAR RANA GENERAL 2055_03. |RPPEAL
SEC.
19
Petition
: WP (C) - . WRIT
9161/202525.07.2025  [[oo20 0o |ABHISHEK SAHOO GENERAL With ERANCH-6
Annexures
Order
: WP (C) - Dtd. WRIT
>8788/2025|25.07.2025 20221/2025 |B-K-PANDA GENERAL 2025-07— |BRANCH-7
24
Order
: BLAPL- Dtd.
58789/2025(25.07.2025 |07, 1o |P.BEURA GENERAL 2025_05_ |BAIL-2
01
Order
: BLAPL- Dtd.
58790/20251(25.07.2025 6946/2025 B.K.PANDA GENERAL 2025-07—
23
58804/202525.07.2025  |BLAPL- JYOTI RANJAN NAYAK GENERAL Order

1

1




6913/2025 Dtd.
2025-07-
23
Order
_ CRLMC- Dtd.
58816/2025(25.07.2025 2662/2025 |BIJRY KUMAR BEHERA GENERAL 2025-07—
23
Order
. WP (C) — Dtd. WRIT
58817/2025125.07.2025 19782/2025 JYOTI RANJAN NAYAK GENERAL 2025-07- |BRANCH-4
22
Order
. BLAPL- Dtd.
58818/2025(25.07.2025 6940/2025 B+ N. SRHU GENERAL 2025-07-
23
Order
. BLAPL- Dtd.
8819/2025/25.07.2025 [0 0 50,, (B N. SAHU GENERAL 2025-07 -
23
_ MATA- FIRST
58881/2025125.07.2025 424/2024 J SAHOO GENERAL APPEAL
. WP (C) - WRIT
58882/2025125.07.2025 1991/2024 D BARIK GENERAL BRANCH=2
: CRLMC- CRIMINAL
58884/2025125.07.2025 2564/2024 J P KAR GENERAL MISC
) WP (C) - WRIT
58886/2025(25.07.2025 308/2024 J SAHOO GENERAL BRANCH-2
. ABLAPL-
58887/2025125.07.2025 15100/2021 R R PANIGRAHI GENERAL BAIL-2
58889/2025 25.07.2025 |WA-302/2018 |M SETHI GENERAL WRIT
) . . APPEAL
] CONTC (CPC) -
58890/2025(25.07.2025 383/1997 B BEHERA GENERAL OA Branch
WRIT
_ WP (C) - BRANCH
58893/2025125.07.2025 5186/2012 B R SENAPATI GENERAL (DIVISION |
BENCH-3)
WRIT
] WP (C) - BRANCH
58895/2025(25.07.2025 5187/2012 |B R SENAPATI GENERAL (DIVISTON |
BENCH-3)
. giger MISC.
8896/2025|25.07.2025 [, /0 5555 |[J DEHURY GENERAL 2025-07- (APPEAL
SEC.
24
WRIT
] WP (C) - BRANCH
58897/2025(25.07.2025 30288/2023 |K SRHOO GENERAL (DIVISTON |
BENCH-3)
. RSA- SECOND
58899/2025125.07.2025 433/2014 G SENAPATI GENERAL APPEAL
58901/2025(25.07.2025  |CRLMP- M DAS GENERAL WRIT

1 = —

1

1

1




1592/2023 BRANCH-2
_ WP (C) - WRIT
58903/202525.07.2025 39358/2023 B SINGH GENERAL BRANCH-2
_ ARBA-
58904/202525.07.2025 28/2024 B SAHOO GENERAL
_ CRLA- CRIMINAL
58906/2025 (25.07.2025 57772023 S BARIK GENERAL APPEAL
_ TRP (C) -
58908/2025(25.07.2025 233/2024 P PARIDA GENERAL
_ SECOND
58910/2025(25.07.2025  |SA-347/2001 [N SWAIN GENERAL APPEAL
_ WA- WRIT
58912/2025(25.07.2025 3225/2023 |b D PANDA GENERAL APDEAL
WRIT
_ WP (C) - BRANCH
58914/2025(25.07.2025 393972018 |S R PANI GENERAL (DIVISION |
BENCH)
WRIT
_ WP (C) - BRANCH
58916/2025(25.07.2025 3939/2018 |5 R PANI GENERAL (DTvISION [
BENCH)
_ CRLMC- CRIMINAL
58917/2025(25.07.2025 1881/2022 P K SRICHANDAN GENERAL MISC
$8918/2025 [25.07.2025 |V LC)~ M R JENA GENERAL
i 19057/2008
_ CONTC-
58920/2025 (25.07.2025 53372024 P K JENA GENERAL
_ WP (C) - WRIT
58929/2025(25.07.2025 9500/2023 | SURYAKANTA GENERAL BRANCH-5
_ WP (C) - WRIT
58930/2025 (25.07.2025 9198/2023 | SURYAKANTA GENERAL BRANCH-5
. MISC.
58933/2025(25.07.2025 S SWAIN GENERAL APPEAL
684/2012
SEC.
18935/2025 [25.07.2025 |"E(C)~ P K BARIK GENERAL
SV 7765/2012
WRIT
_ WP (C) - BRANCH
58979/2025 (25.07.2025 162072020 | SATPATHY GENERAL (DIVISION|
BENCH)
WRIT
_ WP (C) - BRANCH
58980/202525.07.2025 10309/2020 S SATPATHY GENERAL (DIVISION
BENCH)
WRIT
_ WP (C) - BRANCH
58981/2025(25.07.2025 8872/2020 |5 SATPATHY GENERAL (DIVISION|
BENCH)
p () - WRIT
58982/2025(25.07.2025 8725 /2020 |5 SATPATHY GENERAL BRANCH
(DIVISION |-

b

1

1




'BENCH)
WRIT

- WP (C) - BRANCH

58983/202525.07.2025 | oo 0 0 |S SATPATHY GENERAL (orvisTonlf
BENCH)
WRIT

_ WP (C) - BRANCH

58984/2025125.07.2025 9188/2020 S SATPATHY GENERAL (DIVISION
BENCH-2)
WRIT

_ WP (C) - BRANCH

58985/202525.07.2025 |g o000 0 |S SATPATHY GENERAL (orvisTonlf
BENCH-2)
WRIT

_ WP (C) - BRANCH

58986/2025125.07.2025 8867/2020 S SATPATHY GENERAL (DIVISTION |’
BENCH)
WRIT

_ WP (C) - BRANCH

58987/2025125.07.2025 9163/2020 S SATPATHY GENERAL (DIVISION |
BENCH-2)
WRIT

_ WP (C) - BRANCH

58988/2025125.07.2025 9170/2020 S SATPATHY GENERAL (DIVISTION |’
BENCH-2)
WRIT

_ WP (C) - BRANCH

58989/2025125.07.2025 9173/2020 S SATPATHY GENERAL (DIVISION |.
BENCH-2)

_ WP (C) - WRIT

58990/2025(25.07.2025 13908/2025 |K DAS GENERAL BRANCH-5

_ WP (C) - WRIT

8991/202525.07.2025 |, 0o 0o |P BEHERA GENERAL BRANCH-8

_ WP (C) - WRIT

$8992/202525.07.2025 [0 =00 (B SAHOO GENERAL BRANCH-5

_ WP (C) - WRIT

58993/2025125.07.2025 11106/2025 R K MAHABHOI GENERAL BRANCH-3
WRIT

_ WP (C) - BRANCH

58995/2025125.07.2025 17069/2025 SURYAKANTA GENERAL (DIVISION
BENCH-3)

18997/2025 [25.07.2025 |WE(C)~ SURYAKANTA GENERAL

17068/2025

58998/2025125.07.2025 We (C) - SURYAKANTA GENERAL

) Y 14520/2025
WRIT

» WP (C) - BRANCH

59000/2025125.07.2025 17066/2025 SURYAKANTA GENERAL (DIVISION |’
BENCH-3)

[




ABLAPL-

59004/202525.07.2025 4989/2025 C SAHU GENERAL

i ABLAPL-

59005/202525.07.2025 5120/2025 C SAHU GENERAL

i CRLMC-

59006/202525.07.2025 2494/2025 J P KAR GENERAL

i CRLMP-

59007/2025125.07.2025 582/2025 J P KAR GENERAL
WRIT

i WP (C) - BRANCH

59009/202525.07.2025 17240/2025 G C BARIK GENERAL (DIVISION
BENCH-1)
WRIT

i WP (C) - BRANCH

59010/202525.07.2025 19461/2025 P K LENKA GENERAL (DTvISTON [
BENCH-3)

i WP (C) - WRIT

59011/202525.07.2025 19203/2025 P K SWAIN GENERAL BRANCH-5

i CRLREV-

59013/202525.07.2025 288/2025 M NAYAK GENERAL

i CRLREV-

59015/202525.07.2025 355/2025 G BARIK GENERAL

i CRLREV-

59016/202525.07.2025 408/2025 P BEHERA GENERAL

i CONTC-

59018/202525.07.2025 3043/2025 P BEHERA GENERAL

59020/2025 25.07.2025  |CONTC- U CHHOTARAY GENERAL CONTEMPT

R 2515/2025

i CONTC-

59022/2025125.07.2025 2534/2025 U CHHOTARAY GENERAL

i CONTC-

59024/202525.07.2025 3097/2025 K K NATH GENERAL

i CONTC-

59026/202525.07.2025 2428/2025 B D BISWAL GENERAL

i CRLMP-

59028/202525.07.2025 708/2025 B MOHANTY GENERAL

i CRLMP-

59029/202525.07.2025 565/2025 P K DAS GENERAL

i CRLMC-

59030/202525.07.2025 1829/2025 H K DAS GENERAL

50031/2025 25.07.2025 |"E(C)- SURYAKANTA GENERAL

A 26343/2024
50032/2025 [25.07.2025 |"E(C)- B SAHOO GENERAL

19952/2024




WP (C) -

59033/2025125.07.2025 2274972024 B SAHOO GENERAL
Order
) BLAPL- Dtd.
59050/20251(25.07.2025 5497/2025 HIMANSHU KUMR BHOL GENERAL 202507
23
Order
) CRLMC- Dtd.
59051/20251(25.07.2025 2695/2025 R. K. DEHURY GENERAL 202507~
23
Order
) BLAPL- Dtd.
59054/20251(25.07.2025 6045 /2025 DIBYAJYOTI SWAIN GENERAL 202507 BAIL-1
14
Order
] BLAPL- Dtd.
59055/20251(25.07.2025 6260/2025 DIBYAJYOTI SWAIN GENERAL 202507
14
Order
) WP (C) - Dtd. WRIT
59057/2025125.07.2025 15863/2025 PRADEEP KUMAR DAS GENERAL 2025-07- |BRANCH-2
23
Order
] WP (C) - Dtd. WRIT
59089/20251(25.07.2025 19898/2025 B.K.PANDA GENERAL 2025-07— |BRANCH-6
23
) WP (C) - WRIT
59092/20251(25.07.2025 15767/2025 A K MOHANTY GENERAL BRANCH-1
) BLAPL- . .
59108/20251(25.07.2025 JEEBAN JYOTI PRADHAN GENERAL Affidavit |BAIL-1
6141/2025
) BLAPL-
59110/20251(25.07.2025 930/2025 B N SAHU GENERAL BAIL-2
] BLAPL-
59112/20251(25.07.2025 5600/2025 S BARIK GENERAL
) BLAPL-
59113/202525.07.2025 6214/2025 K BEHERA GENERAL
) BLAPL-
59115/20251(25.07.2025 1577 /2025 A K SRICHANDAN GENERAL
Order WRIT
) WP (C) - Dtd. BRANCH
59119/2025|25.07.2025 2489/2020 M R SAHOO GENERAL 2021-07- | (DIVISION |
22 BENCH)
Order
i WP (C) - Dtd.
59120/20251(25.07.2025 4023/2025 J.R.BEHERA GENERAL 2025-07—
22
Order WRIT
] WP (C) - Dtd. BRANCH
59121/2025(25.07.2025 18440/2025 J.R.BEHERA GENERAL 2025-07- | (DIVISION |
23 BENCH-2)

1

1

1




Order

] WP (C) - Dtd.
9124/2025125.07.2025 | 0g00 /505 P+ D- NAIK GENERAL 2025-07—
23
Order
§ WP (C) - Dtd. WRIT
59125/20251(25.07.2025 10672/2025 NIRANJAN ROUT GENERAL 2025-07- |BRANCH=5
23

NIC




